
Govemment of Jammu and Kashmir

Department of Law, Justice and Parliamentary Affairs- 
Civil Secretariat

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of

JammuandKashmir-Appointmentofoffrcerlncharge(olC)Litigation.

GOVERNMENT ORDER NO:-62r3- JK (LD ) of 2026

DATED:- 18' 05 - 2026

Sanction is hereby accorded to the appointment of Officer's of Information

Depa(ment as mentioned in annexure to this Govemment Order as Officer

tn"hu.g. (OIC) Litigation for the cases indicated against each including contempt

;t,il, if ary, p"rding before Hon'ble High Court of J&K and Ladakh/Central

Administrative Tribunal or any other forum'

The terms and conditions of appointment of the OIC shall be govemed by the

provisions of Govemment Order No' t 671-JK(LD) of 2021 daled24 '03 '2021'

By order of Government of Jammu and Kashmir'

Srinagar/Jammu

sd/-
(Achal Sethi)

Commissioner/Secretary to the Govemment

Dated:-18'05' 2026
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Leamed Advocate General, J&K'

Principal Secretary to Hon'ble Lieutenant Govemor' Raj Bhawan'

i"ir, i**,*tt**), Ministry of Home Affairs' Government of India'

negistrar Ceneiat, High Court of J&K and Ladakh' Jammu/Srinagar'

a.ti"'o"i t**"o tJHon'ble Chief Justice' High Court of J&K and Ladakh'

Commissioner Secretary to Government ' lnformation Department'

Director Litigation , Srinagar/ Jammu'

Assistant Law Officer concemed

Officer tn Charge Litigation(olc)'
Private Secretary to Chief Secretary for information of Chief Secretary'

I I . Private Secretary to Commissioner/Secretary Law

12. Incharge Website.

13. Government Order file'

14. Concemed file
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(Reyaz Ali Bhat

, DePutY Legal Remembrancer
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No:- LAW-OIC/5/2026

Copy to the:-



Annexure to the Government Order No'6213 - JK (LD) of2026 dated l8'05'2026'
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ICase No.No.
ohammad Zubair Latoo

No. 7006079583
Dy Dir

S M.
P No. 40/2026 titled Titled Irshad-Dur-

Rahman Matoo Vs UT of J&K & Ors
1

ohammad Zubair Latoo
M. No'7006079583

Dy Dir
s

A. No.373 of 2026 tit led Irshad-Dur-

Rahman Matoo Vs UT of J&K & Ors
hitl Hussain Wani' Film Officer,
ircctorate of ln f. M. No. 7006254203

12026ritled M/s RK Tv Vs UT

f J&K
PNo./3

ohammad Zubair Latoo
(Hq) Sgr M. No.7006079583

Dy Dir
P No.2101/2025 titled
ews State Reporter (Daily Vs UT of J&K

Ors

Editor in Chiei

Mohammad Zubair Latoo
Hq) Sgr M. No.7006079583

Dy Diro. 50612023 in WPO
Lake CitY Times Vs

rs Prema Puri &Ors

P NSC Ct'lo ten.lC ( )p
ttl edt20 )0 3)o
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ohammad Zubair Latoo DY Dir
Hq) Sgr M. No.7006079583

No.6/2024 in O.A. No.
hulam Mohammad

-ontempt Petition
76l2022titted G

entGora. of GAD D
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. Ashu Kumari, DY Dir (Hq)
ammu M. No. 8376060681ikr

A6) t1 o5') 0t2oN 6t I'IoetlPllo empt
NI Sta sbatharCallld62 L_rl7') 0t2

. Alice & Ors
7

v

I I

Vs Commissioner/Secretary to


